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NOTICE AGAINST   THE   HOME   

MINISTER 

 
The House then adjourned for 

lunch at three minutes past one 
of the clock. 

Ibe House reassembled after lunch at 
three minutes past two of the clock Mr. 
Deputy Chairman in the Chair. 

MR. DEPUTY CHAIRMAN: Mr. Era 
Sezhiyan. 
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DISCUSSION    ON THE    WORKING OF 
THE MINISTRY OF PLANNING 

SHRI ERA SEZHIYAN (Tamil Nadu): Sir, 
I am thankful for the opportunity given t° me 
for initiating the discussion on the working of 
the Ministry of Planning. Planning is an 
important process by which we set out to attain 
the goals of social and economic justice 
through the | national programme based upon 
scientific assessment of needs and resources. 
Planning has been there for about three 
decades in this country. It is high time that 
serious thought on the process of planning 
itself is bestowed. I feel that it is high time that 
some planning has to be done on planning  
itself. 

One cannot deny significant achievements 
made by planning. Average life expectancy 
has gone up from 32 to 46 years. Smallpox has 
been eradicated. Epidemic diseases have been 
controlled. Enrolment in the elementary level 
of education has increased from 32 to 69 per 
cent and at secondary level it has gone up from 
5 to 25 per cent. 

 
Benefits have accrued, but the question is 

whether the benefits accrued due to planning 
have been equitably distributed. This morning 
there was a question about the poverty line and 
the statistics show that the percentage of those 
below the poverty line has been steadily 
increasing. Through the years of planning, the  
gap  between   the   rich   and   the 


